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(d) if so, the steps proposed to be taken 
to meet the shortage?

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND NON-CON- 
VENTIONAL ENERGY SOURCES (SHRI 
KALP NATH RAI): (a) As per studies con­
ducted t>y the Advisory Board on Energy, an 
average household consumes about 3.5 
tonnes of biomass per year bi the form of fuel 
for cooking and heating in domestic sector. 
Government has adopted certain strategies, 
like increased pioductnn by raising fuel- 
wood plantatkms; conservation of energy 
through better and efficient devices etc.

(b) tt has been estimated that in rural 
areas firewood contributes as high as 68.5% 
of the total energy consumptk>n foikMved by 
animal dung (8.3%), Coal products (2.3%) 
and other (3.4%).

(c) and (d). There is a gap between 
demand and supply of non-commercial fuels 
used in the domestic sector. To bridge the 
gap between demand and supply of non- 
commerdalfuels, the Government has taken 
the foHowing steps:-

(i) Increase in production by 
raising fueiwood plantatnns;

(ii) Conserving fuel by improv­
ing the efficiency of Chulhas.

(ill) Replacement of wood fuel 
with solar cookers, biogas, 
LPG,etc.

[TransJatbMH

Karnapura Thermal Powver Prelects In 
Bihar

1770. SHRI UPENDRA NATH VERMA: 
Win the Minister of POWER AND NON- 
CONVENTIONAL ENERGY SOURCES be 
pleased to state:

(a) whether the Government propose to 
set up Karnapura Thermal Power Statnn in 
Tandva regton In Chatra district of Bihar in 
collaboratton with the Australian Govern­
ment; and

(b) if so. the details thereof?

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND NON-CON- 
VENTIONAL ENERGY SOURCES (SHRI 
KALP NATH RAI): (a) and (b). A proposal 
has been recehred from Natranal Thermal 
Power Corporatton for setting up a (2x500 
MW) Coal-t>ased Super Thermal Power 
Project at North Karanpura (Tandwa she) in 
Hazaribagh District of Bihar. The proposal 
has been techno-economically cleared by 
the Central Electricity Authority subject to 
certain conditbns including clearance from 
environmental angle, confirmatton of water 
availability etc. The project will require in­
vestment approval after these issues are 
settled. No Australian collaboration for this 
project has been envisaged at present.

Proposal to Increase Duration of
ParllanMnt New on Doordarshan

1771. SHRI M RUTYUNJAYA 
NAYAK:

SHRI BARE LALJATAV:

Will the Ministerof INFORMATION AND 
BROADCASTING be pleased to state:

(a) whether the Government propose to 
increase the duratnn of Parliament News on 
Doordarshan;

(b) If so, the details thereof; and

(c) if not, the reasons therefor?

THE DEPUTY MINISTRY IN THE 
MINISTSRY OF INFORMATION AND 
BROADCASTING (KUMARIGIRUA VYAS):
(a) There Is no proposal at present.



305 m t^ A n s iim DEGEMBEft 1 1M 1 ******wwnuan nnswwn avo

(b) Dom not atilM.

(c) K is th« constant endeavour of the 
Government to inlbrrti the people about the 
important information tfirough ottier pit)- 
grammes also.

thirat Eiwlillleatlon In Orissa

1772. SHRIMRUTYUMJAYA NAYAK: 
Win tlie IMinister of POWER AND NON- 
C0NVENTK3NAL ENERGY SOURCES be 
pleased to state:

(a) the number of villages electrified 
during the year 1990-91 and the villages 
which are yet to be electrified in Orissa;

(b) the amourit proposed to be provided 
by tfie Government to meet the demand of 
the Orissa State Government for eiecStrSi- 
caUon; and

(c) if no such assistance is proposed the 
reasons thereof?

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER NON-CONVEN- 
TIONAL ENERGY SOURCES (SHRI KALP 
NATH RAI): (a) The Orissa State ElectrlcKy 
Board has reported electrification of 1,385 
villages in Orissa during 1990-91. As on 
30.9.1991, there were 14,864 unelectrifted 
villages in Orissa

(b) and (c). The Planning Commission 
has allocated an amount of Rs.39.96 crores 
during 1991-92 to be funded through Rural 
Electrification Corporation, for rural electrifi­
cation works in Orissa.

[Eogfe/i]

Eleelrlcity from Central Power Grid

1773. SHRI KARIYA MUNDA: Will the 
Minister of POWER AND NON-CONVEN- 
TiONAL ENERGY SOURCES be pleased 
to state:

(•)«ha(lwrthedttivitntfwmpia|io«et(i 
eledtkiiiy wftwre vtttagesto bhhota 

NiQpur of Bihar by |ireMHding flIiKiiriclly torm 
Central Power Grid and from other States, 
and

(b) if not, the reasons thereof?

Tt<E MINISTER OF STATE OF THE 
MINISTRY OF POWER AND NON-CON- 
VENTIONAL ENERGY SOURCES (SHftI 
KALP NATH RAI): (a) and (b). Power from 
various generating stations, including Cen­
tral stations, is fed Into ttie regional grid from 
where H gets distrtoutcd among the benefici­
ary States/Sysiems as per their respective 
shares. The Electrification of villages in 
Bliar including ChhotaNagpurdepends upon 
the allocailon made by the State Govern­
ment for the districts Within the over all allo­
cation of power for the State.

OiaranM  u  TV terial ‘K ayv’ (Coir) by

1774. PFK)F.K.V. THOMAS:
SHRIPALAK.M.
MATHEW:

Will the Minister of INFORMATION 
AND BROADCASTING be pleased to state:

. (a) whether the TV Serial ‘Kayar* (Coir) 
has been given complete clearance for tele­
cast;

(b) whether some parts of this serial 
have been pruned by the Doordarshan;

(c) if so, the reasons therefor, and

(d) whether the Government propose to 
tl(e care that the spirit of the novel ‘Coir* b  
not erroded by the actions of Doordarshan?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARIGIRUAVYAS):
(a) l4o. Sir. Each episode is separately pre-
v iaw fid  a n d  d a a r a d  h a fo ra  its t a la r a s t




